NATIONAL COMPANY LAW TRIBUNAL

o BENGALURU BENCH
COURT NO.1
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 20.12.2017.
PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for Petitioner is present. Counsel for Respond-e_nt i§ also pre_sent. .g.A
50/17 is listed today for passing order. Counsel-for Petition in the main pi? 1oirsl
has filed additional written arguments in the registry. Therefore, again matter

listed for orders in I.A 50/17. List it on 11/01/2018. //
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